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BEFORE THE NATIONAL GREEN TRIBUNAL SITTING AT
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 234 OF 2024

Kishore Kumar Meher

...Applicant
-Vs-
State of Odisha & Ors.
...Respondents
INDEX
Sl. | Description of Documents to be relied upon Page No.
No.
Affidavit-in-Reply on behalf of Respondent No. 6 A4-71
S Annexure A- A copy of the inspection report of
the Regional Officer, State Pollution Control g—ﬂ
Board, Balangir.
4. Annexure B- Documents with regard to
conversion of land in the form of Record of |o- 3¢
Rights and the order sheet.
S Annexure C- Photographs with regard to
disposal of the solid waste in earmarked areas 31
inside the premises.
6. Annexure D- Relevant pictures and bills for the
flow meter installed. 38 '3ﬂ
7. Annexure E - A copy of the logbook of the ETP 4D

for the month of November, 2025.

FOR NAVKIRAN ENTERPRISES PVT. LTD.
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 234 of 2024

DIRECTOR

Kishore Kumar Meher, aged about 54
years old, S /o—Tfibikifam Meher,
Khairmal, Roxa, PS-Manamunda Dist-
Boudh, Odisha, 762015,

FOR NAVKIRAN ENTERPRISES PVT. LTD.

...Applicant
| -Vs-
1. STATE OF ODISHA Through Chief
Secretary, Government of Odisha,
Lokaseba .Bhawan . At/ po-
Bhuabneswar, Di:st—Khurd‘ha, 751001

email: csori@nic.in

2.District Collector, Boudh, Nuasahi,
Bauda, Jogiberini, Dist-Boudh, Odisha
762014 dm-boudha@nic.in

3. Member Secretary, Odisha State
Pollution Control Board

A/118, Unit-VII, Nilakantha Nagar,
Bhubane'shw;r, PIN—?SiOlQ,Odisha

Email: member.sécv@ospcboard.org

" 4.Regional Director, Central Ground
‘Water Board, South Eastern Region,
- Bhubaneswar Bhujal - Bhawan,
Khandagiri, Bhubaneswar, Pin-

751030, Email: rdser-cewb@nic.in




-\
Sarat Km%‘f Meher
Notary, Sonepur

X

5. District Manager, Odisha State Civil
Supply Corporation Boudh, At/Po-Old
Collectorate Building, Dist-Boudh,
PIN-762014 ~ Email-cso-

boudh@egmail.com

6. M/s. Navkiranl_lEnterpris:es Pvt
Limited Represented by its Director Sri
Niraj Kumar Kansai, At: Padampur
;’I‘ukuda, P.O: Nuapali, Dist. Boudh.
Pin-762018

...Respondent

AFFIDAVIT-IN-REPLY TO THE INQUIRY REPQRT OF THE FACT
FINDING COMMITTEE ON BEHALF OF RESPONDENT NO. 6

I, Niraj Kumar Kansal, son of Ramawatar Agarwal, aged about 45 years,
Director of M/s. Navkiran Enterprises Pvt. Ltd., the Respondent no. 6
herein, working for gain at Padampu}", Tukuda, P.O. Nuapali, Dist.
Boudh, Odisha - 762018, do heréby state as follows:

1. Isay thatlam one of the Directors of the Respondent no. 6 and duly
authorized to swear and affirm the present affidavit for and on behalf

of the Respondent no. 6.

I say that I have received a copy of the Affidavit filed by the Civil
Supplies Ofﬁcer Cum District Manager, Odisha State Civil Supply
Corporation co‘ntaiﬁing:th’e report of the fact-finding committee. [
say that I have read and understood thé contents of the said
affidavit.

3. Without going into the allegations made therein, I say that from a

perusal of the affidavit and the report, it will appear that the Fact-

FOR NAVKIRAN ENTERPRISES PVT. LTD
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Finding Committee has recommended 10 actions on part of the

respondent no. 6 after conducting its enquiry.

4. 1In this regard, I say that the respondent no. 6 has already complied
with and is still complying will all the 10 points recommended by the

Committee. This will be evident from the following:

I. Increase the holding capacity of the equalization/collection

tank of the ETP to hold an adequate amount of waste water
generated from the unit.

Response:

The unit has already increased the holding capacity of the
equalizatioﬁ tank capacity by installing an equalization tank of 100
KLD. This was inspected by the Regional Officer, State Pollution
Control-Board, Balangir during its inspection of the unit carried

out June 21, 2025. A copy of the said report is annexed and marked

as G‘A”

II. The unit shall make arrangements across the boundary near

ETP such that no waste water shall be discharged outside the

premises.

, f\(}f}%’ﬁesponse:

sarat Kunfar Meher  The unit has made necessary arrangements to ensure that no waste
Notary, Sonepur ) ) : : : :

water is being discharged outside the premises. In fact, the unit is

utilizing the waste water for irrigation purposes inside the unit

premises. This has also been confirmed by the during the inspection

held on JUr-’,li(::'-‘Q 1, 2025. A copy of such inspection report has already

been annexed. -

. The unit shall produce land conversion documents of the land
being used for industrial purposes.

Response;

FOR NAVKIRAN ENTERPRISES PVT. LTD.
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Sarat Kumar Meher
Notary, Sonepur

A
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The requisite documents with regard to conversion of land in the
form of Record of Rights and the order sheet are already a part of
the said affidavit at pages 300 to 314. The same are once again

annexed and marked as “B”.

IV. The unit shall dispose of its solid waste in earmarked areas
inside the premises as per consent conditions;
Response:
The unit is disposing solid waste in earmarked areas inside the
premises. This has also been confirmed during the inspection held

on June 21, 2025. Relevant photographs in this regard are annexed

and marked as “C”.

V. The unit shall install a Sewage Treatment Plant (STP) of
adequate capacity for the treatment of domestic wastewater
generated inside the premises.

Response:

The unit has already installed a Sewage Treatment Plant of adequate

capacity, which is functional. This has also been confirmed during

the inspection held on June 21, 2025.

/VI. The unit shall install a flow meter in all bére wells and also

maintain the Logbook immediately.

Response: ! .

The unit has installed pipe & pump in just' one borewell, wherein a
flow meter has already been installed-and‘ is functional. The other
three borewells inside the unit are converted to recharge pits. No
pipes or pumps are installed in the remaining three borewells hence
there is no requirement of installation of flow meters. The unit
undertakes not to use the other three bore wells in the future as well
and has overtime planned to convert the remaining borewells to
recharge pits. The r’e’l;vant pictures and bills for the flow meter

installed is annexed and marked as “D?”.

FOR NAVKIRAN ENTERPRISES PVT. LTD.
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VII. The unit shall install a separate energy meter in the ETP and
the reading of the energy meter will be submitted to the Board
every month without fail.

Response:

The unit has installed an Energy meter and a logbook for the same
is maintained. We undertake to submit the monthly reading of the
meter to the State Pollution Control Board. A copy of the logbook for

the month of November, 2025 is annexed and marked as “E”.

VIII. The unit shall utilize the entire treated wastewater for
plantation inside the %actory premises. The minimum land
requirement will be 1 acre per TPH of paddy processing. Under
no circumstances, wastewater shall be discharged to outside of
the unit. If required, the unit shall acquire additional land for
plantation and utilization of entire wastewater. '

Response:

The unit is utilizing the entire treated wastewater inside the factory

premises. This has also been confirmed by the during the inspection

held on June 21, 2025. As per the norms of theé State Pollution
~Control Board we already have the required land. Our total paddy

“a processing capacity is 21 TPH and we have total land of Ac 26.88
Sarat Kumar Meher ) . . :

Notary, Sonepur Dec. the details of the same are as following:
RoR Number Land Area
16/6 7.00
24 /37 4.71
24/38 10.00
16/8 4.17
16/9 1.00
TOTAL 26.88

IX. A green belt shall be provided at least 33% of the total area of
the land acquired by the unit. The record of the trees planted

FOR NAVKIRAN ENTERPRISES PVT. LTD.
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and survived shall be furnished to the Board and to the DFO

concerned.

Response:
The unit has planted about 2000 trees in the last monsoon season

and are in the process o

X. The performance evalua

=\
Sarat Kumar Meher
Notary, Sonepur

6.

f planting more trees in the coming monsoon
and cover up the required 33% of the total land. We undertake to

submit the required information with the DFO concfé‘rried.

tion of the Effluent Treatment Plant

shall be conducted by reputed institutes like IIT/CSIR and the
annual report shall be submitted to the Board by end of the

June for the previous financial year.

Response:
We are in the process of appointing a reputed institute to evaluate

the performance of our ETP and undertake to submit annual report

of the same to the Board by end of the June for the previous financial

year.

the above background, I say that the unit is compliant with the

relevant Environmental Laws and is not causing any pollution.

Accordingly, it is submitted that the instant applic'ation be dismissed

and/or disposed in view of the aforesaid facts.

The statements contained in paragraphs 1 to 5 of the foregoing
affidavit are true to my l_{nowledge and those made on paragraph 6

are my respectful submissions before this Hon’ble Tribunal.

FOR NAVKIRAN ENTERPRISES PVT. LTD.

Solemnly affirmed before

me on this the day of - .R

No

Sarat Ku
Advocate, Sonspur
E.N.-0-418/86

Tg ﬂd tﬁarng bean Jdentifiad

= dvocateofgmﬂt“f
MJ‘K sfiimed before me on this the
m SR AL

vember, 2025
' AFFIDAVIT
Dec.;l n i

Deponent

! : AMZP
Contents having been readover and Explained
to the declarant who nave/has perfectly

undersiood the same to bs co
ttue in this affidavit s K
1 53" 1%

S.K. Meher, Notary, r
Regd. No.-ON-13/2012

FOR NAVKIRAN ENTERPRISES PVT. LTD.
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ANN EXURE- A
ANNEXURE-R3/9

INSPECTION REPORT ON RICE MILL OF M/S. NAVKIRAN ENTERPRISES PVT.

LTD., AT: PADAMPU

DA .P.O.: NUAPALI DIST: BOUDH REGARDING

RENEWAL OF CON TO OP T
1. | Date of inspection. 21.06.2025
2 Name of the rice mili & address. M/s. Navkiran Enterprises Pvt. Lid.,
At.: Padampur, Tukuda, P.O.: Nuapali,
Dist.: Boudh ,
3. | Person met during inspection Sri Niraj Kumar Kansal, Director
4. | Consent status The unit has obtained Consent to
Operate upto 30.06.2025 vide this
office letter no. 1466 dtd. 29.03.2025.
5. | Consent applied with adequacy of | : | Online application received on
fee. dt.10.06.2025 vide login 1D:6489107.
The unit has deposited consent fees
of Rs. 2,50,000/- vide earlier online
receipt no.684879063 dtd.
08.12.2021. The consent fees is
adequate upto 31.03.2026.
6. | Date of commissioning 2021
8. | Production capacity Boiled Rice — 21 MT per hour
Broken Rice — 0.3MT per hour
Rice Bran — 1.2 MT per hour
_ CPP (Husk Fired) -~ 0.75 MW
9 | Water Consumption per day 200 KL approx.
10 | Waste water generation per day 150 KL approx.
11 | Treatment system for treatment of The existing ETP. has a capacity of
parboiled effluent. 500 KLD. The unit has completed the
construction of constructed additional
equalization tank of 100 KLD. The final
outlet of ETP is being used for
irrigation inside factory premises. One
nos. of sample collected from outlet of
the ETP of the unit. Analysis report is
: enclosed. L.
12. | Final discharge point. Land for irrigation.
13. | Investment (un-depreciated Rs.1788.69 lakhs (As per the CA
investment in land, building, plant| | certificate submitted by the unif)
& machinery and electric
installation (excluding working
capital)

gher
Notary, Sonepur

Sarat Kumar

Page 10f2
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14. Analysis result.
Sl -
No | Location of sampling points pH TsS ’BOD g:leaat:;
mgh) | (Mg | “man)
1 Outlet of ETP discharged to land 7.1 68 26 2
for irrigation
Prescribed standard of the Board 55.-9.0 100.0 30.0 10.0

15.  Boiler Detail:

No. of Boiler Type Quantity of steam | Stack height above
generation/hr. G.L. :
1 ABP Energy 10 TPH. 90"
Energytek Pvt.
Limited

16. Air Pollution Control System adopted: The rice mil has installed the
cyclone as air pollution control devices at the stack attached to the husk fired

boiler. The unit is also provided Cyclone in the milling section.

17.  Solid waste management: Husk ash generated as sofid waste is being
dumped inside the factory premises. (

18. Details of consent to operate fee: The unit has deposited Rs.2,50,000/-
vide earlier online receipt no. 684870063 dt.08.12.2021 adequate upto
31.03.2026.

Other Observations

1. The unit has installed an STP for the treatment of domestic wastewater
denerated from the unit. ,

2. The unit has completed the construction of constructed additional
equalization tank of 100 KLD. _J,

3. The installation of a separate energy meter for the ETP of the unit is under
process. o 2

Recommendations: The unit has applied for renewal of consent to operate vide

application no. 6489107 dtd.01.07.2025 along with consent fee adequate up to

31.03.2026. In view of the above a suitable decision may be taken for the grant of

renewal of Consent to Opérate in favour of the unit upto 31 .03.2026.

.

~ Reglonal Officer
SPC Board, Balangir
Page 2 of 2

Notary, Sonepur
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16/6

2) geIa QI9, G91R fIF1, Q1B 6 QLRI

Navkiran Enterprises Pvt. Ltd. Through Director §a@ 60 @2aR S:qIFIGI
2gelnl 91: AIRQIE Q1: 8¢ §°.2 9, QA9R, CAF/2ARVFRI- 909, 8R-99r 09T

3)9Q alota
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Schiedule | Fonn No.39-A

KHATIYAN
Mouza ; Padmapur Tukuda Tahasil: Boudh
£ S: Manamunda Tahasil No : 92
> SNo: 144 Dist: Boudh

Name of the Landloard and Khewat or Khatian serial Number

Odisha Govt. Khewat No.]

1) Khatiyan Serial No.

16/6

2) Name of the Recarded Tenant, Father’s Name, Caste and Residence

Bargarh, Post/PS/Dist- Bargarh, PIN- 768028.

Navkiran Enterprises Pvt. Ltd. Through Director Niraj Kumar Kanasal S/O Rama Avatara Agrawalla, Caste- Marawadi Vill- Ward No 16,

3) Satwa  |Rayati

——

Water Tax

Rent

Cess

Nistar Cess and other cess if any

Total

5) Progressive Payment Details

4) Demand

7070.00

§302.50

707.00

13079.50

Payment from 2020-21 Onwards.

(i) Special Context if any

Correcied vide Order of Addl. Thasildar Boudh MC No- 19092020 dtd 15.12.2020 .

Last date of Publication - 30/06/1993

Date of Fixation of Rent - 04/01/1994

BLANK SPACE FOR STAMPING
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0.6961

Kissam corrected
vide order of the
Addl. Tahasildar,
Boudh dtd.
31.03.2[ in Case
INo. 43/2021 w/s,
B(A) of OLR Act.

™~

A

9700

1.6066

[Kissam corrected
vide order of the
Addl. Tahasildar,
Boudh dtd.

31.03.21 in Case
No. 43/2021 ws,

8(A) of OLR Act.

A

0900

0.0364

Kissam corrected
vide order of the
Addl. Tahasildar,
Boudh dtd.
31.03.21 in Case
No. 43/2021 u/s,

{8(A) of OLR Act.

AeQIa

3400

0.1376

Kissam corrected
vide order of the
Addl. Tahasildar,
Boudh dtd.

No. 43/2021 u's,
8(A) of OLR Act.

31.03.21 in Case

Q995

8800

0.3561

SIL.91L.G° 16/4.

Kissam corrected
vide ordet of the

Boudh dtd. . .
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Khata Serial No: 16/6

Mouza: Padmapur Tukuda

Dist: Boudh

Plot No & Chaka No

Kisam & Rent of Plot

Detail description of Kisam and its Boundary

Area

Acre.

Hectare

Remarks -

it

12

I—

Gharabarij

7200

0.6961

[Kissam corrected vide order of the
\Addl. Tahasildar, Boudh dtd.
51.03.21 in Case No. 43/2021 uss,
8(A) of OLR Act.

(L8]

Gharabari

Gharabari

9700

1.6066

Kissam corrected vide order of the
|Addl. Tahasildar, Boudh dtd.
31.03.2] in Case No. 43/2021 u/s,
8(A) of OLR Act.

0900

0.0364

Kissam corrected vide order of the
\Addl. Tahasildar, Boudh dtd.
31.03.21 in Case No. 43/2021 ws,
B(A) of OLR Act.

Gharabari

3400

0.1376

Kissam correcied vide order of the
IAddl. Tahasildar, Boudh dtd.
31.03.21 in Case No. 43/2021 u's,
B(A) of OLR Act.

Gharabari

8300

0.3561

Khata No.16/4, Kissam corrected
vide order of the Addl. Tahasildar,
Boudh dtd. 31.03.21 in Case, No.
43/2021 u/s 8(A) of OLR Act.

S plots

0000

2.8328
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Schedule I Form No.39-A

HoAR
eflldl : Goiaea oada : 61
21 : fege! SRR RqQ : 89
2R 9 ; 146 @Rl : 6Ql|
cdclas oI 6 3341 QARIQ 6319IC /YA 1
6IQIC QI SITARR
20e fga

0)ITAINA 9AQ &° [24/37

NAVKIRAN ENTERPRISES PVT LTD. Company Director, 0@ @€1Q
@ aIR G:Q10 ACCIR AGEIR B AIRSIF QI: GEOINT, GIE |° 16, 6aI/2/G-
QQQe, da- 768028

9) gela QIe, aala

QIN, QIG 6 AAYR
NI (aTal2)
ol 6QQ
(1 SIUIRY . =
FRea  BiIedl 6QQ o o Al 8) QRSRGIIR SREIQ QR4
¥)600 RN
128.70 |96.50 1290  [238.10 |Q@ 2023-24 0IQ 694 |

9)T6a8 22AT | QiR HIGS 694 @° 1187/2023 0LGRRIR,6FI® 87 OIRR QNS YE 6° 6 Q9! § QRIGT
AR QT an SIS §° 24/21 Q ACARIR FAIAN! |

~ BLANK SP
289 gRIEe GIG :31/07/1993
Wea Gy QIFH :04/01/1994

15.0872023

Sarat Kumar Meher
Notary, Sonepur
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KHATIAN 9‘;*-*”"F1
Mougza- Bijapadar Tahasil- Boudh
Thana- Mahamunda Tahasil No. 89
Thana Number- 146 A District- Boudh
Name of the landloard and khewat odisha Govt.Khewat No.l
and khatian sirial number
l.Khatian Serial No, 24/37
2. Name of the Recorded Tenand, NAVKIRAN ENTERPRISES PVT
Father's name ,cast and ReSLdenee LTD., Company Directer,

Niroj Kumar Kansal S/0 Ram
Abatar Agrawal,Cast-Mafwadi,
Ward NOols P,G./P S.Baﬁgéth
Dist—Bargarh.Pln-768028

3. Satwa Rayati =
|
|

4., Demand Water Tax Rent Cess| Nister Cess |Total|S5.Progressive
and other Payment
cess if any Detalls
128,70| 9650 12.90 {238+10 Payment from
[}

2023=24 Ownwi

6. Special Context if any | Correct vide order of #Adz: . Tahasildar,
Boudh MC No.1187/2023 all plots number |
and Sabik khata No.24/2l. : |

BLANK SPACE FOR STAMPING {

Last date of publication=- 31.,07.,1993
Date of Fixa ion of Rent- 04.01.1994

Sarat Kumar Mehef
Notary, Sonepur
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Khatian Serial No. 24/317

Mougza- Bijapadax

Diste Boudh.,_

Plot No. & Chaka NOO

Kisam & Rent

Betail deseription of

_k;_

Area

il o

of plot Kisam & its Boundary ‘ Remarks
p— ' ACLW DeC. Hectare
7 8 9 10 11 12
194 purunabastl Sarada Anajald n. Bairagi Sshu Uger 0 080 0.0324
S | S~ Nija (Self)
219 Bhogara Sarada Anajala N- Nija(self 0 290 0.1174
Sechita 1 S-_anabadi _ .
—220 Bhogara Sarada Anajald N= Anabadi 0 320 0.1295
Sechita 1 S— Nijalself)
—224 Bhogara garada Anajald N= Nija(self) 0. 230 0.0931 "
echita 1 S- Nija(self)
—938 Bhogara Sarada Anajald N- nNija(self)
Sechita 1 &. Chandra Karna Oger 0 100 0.0405
226 Bhogara arad ajala N- Nija(self)
_?ecﬁl%aAT 8- Chandra Karna Oger 0 060 0.0243
231 pumurijhuli Sarada Jala ' ' '
Sechita eak N- Nija‘'self) 0 180 0.0728
241 Dumurijhuli Sarada Jala S- Anabadi
Sechita Eak N- Nija (self)
; 8- Chandra Karha Ugex 0 450 0.1821
~242 pumurijluli Atta N= Nija(self) - ¥
8-« Nija(self 0 140 0.0567
243 pamurijhuli Atta N— Nija(self)
S- Nija(self) O 160 0.0647
245 ada- Tata- | Anajalasechitg N- Nija(self) ]
BIR3EEIAGTE ) Sl 0. | 160 0.0647
=748 pumurijhuli Sarada Anajald N- Bairagi sahu Uger
' Sechita 3 - Nija(self) 0 260 0.,1052
280 pumurijhuli atta N= Chandra Karna Ugex
- - 8- Nija(self) 0. 900 0.3642
251 Dumuzijhulil Atta N— Nija(self)
S- Nija(self) 1 380 0.5585
14 plots 4 410 1.9061

¥

Sarat Kumar Meher
Notary, Sonepur
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Schedule Form No.39-A

X

BHULEKH

LAND RECORDS WEB PORTAL OF ODISHA

KHATIYAN
Mouza Bijapadar Tahasil Boudh
Police Station Manamunda Tahasil No. 89
PS No. 146 District Boudh

Name of Land lord & khewat or Sl.No. of

Govt. of Odisha Khewat No.1

Khatiyan
1.S1.No of Khatiyan 24/38
2.Name of Recorded Tenant / Father’s name NAVKIRAN ENTERPRISES PVT. LTD. Company
& Residence Director, Niraj Kumar Kansal, S/o-Ram Avatar
Agrawalla,  Caste:Marwadi, Resident  of-
Brahmachari, Ward No.16, PO/PS/Dist: Bargarh, PIN:
768028
3.Satwa Rayati _]
Water Tax Rent Cess Nistar Cess Total 5) Progressive
& aother payment details
4.Demand Cess if any
57.00 43.00 6.00 106.00 .Payment from
2023-24 onwards
M.C No0.1192/2023 by order of Tahsildar, Boudh corrected Plot No.123
6. Special Area Ac.0.5300 dec., Plot N0.129 Area.Ac.0.7400 dec., Plot No.184 Area

Remarks, if any

Ac.0.130 dec., Plot No.185 Area Ac.0.500 dec., Plot No.86 Area Ac.0.3500
dec., Plot No.188 Area Ac.0.120 dec., Plot No.189 area Ac.0.6100 dec., Plot
No.191 Area Ac.0.120 dec., Plot No.192 area Ac.0.570 dec., Plot No.193
area Ac.0.360 dec., Plot No.199 Area Ac.1.620 dec., Plot No.201/938 area
Ac.4.350 dec. brought forward from Old Khata No.24/12 and corrected
accordingly. -

| Last date of publication-
Pate of fixation of Rent-

BLANK SPACE FOR STAMPING

- Transtaked Copy erted

CSG CUM DISTRICT WANAGER
OSCSC LTD. .-
. BOUDH

bS
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i PR GARE°: 24/38 64lR! : SRR /R ﬂ
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P ; R 0 1200 | 0.0486
192 e i 0 | sw0 | 02307
Qe - Q. Ge )
193 aeeid "0 3600 | 0.1457
199 _ Q: U
AN 1 6200 | 0.
aqgee Q: 6049 99 dIg 8669 0 5
201/938 N Q: 1)
AR . 4 3500 | 1.7604
wae L ?: 01194 669Q . i
12 plots ' - 10 0000 | 4.0470
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X

SI.No. of Khatiyan ;24/38 Mouza: Bijapadar | Dist: Boudh
Plot No.& Chaka Name Kisam & Particulars of Kisam & Area Remarks
Rent of boundary
Plot
Ac. Dec. | Hectare
7 8 9 10 11 12
123-Mahuljhuli Gharabari | N:Sitansu Sekhar SinghDeo 0 5300 | 0.2145
S:Nija |
129-Mahuljhuli Gharabari | N; Nija S:Nija 0 7400 | 0.2995
184-Purunabasti Chaka Gharabari | N: Nija 0 1300 | 0.0526
S:Chandra karna oger
185-Purunabasti Chaka Gharabari | N: Nija 0 5000 | 0.2023
S: Nija
186-Purunabasti Gharabari | N:Rasta 0 3500 | 0.1416
S:Nlja
188-Sandhimal Gharabari | N:Chamara Mohapatra 0 1200 | 0.0486
S:Road
189-Sandhimat Gharabari | N:Mouza Padmapur 0 6100 | 0.2469
S:Rasta
191-Rastapakha Gharabari | N: Rasta S: Nija 0 1200 | 0.0486
192-Rastapakha Gharabari | N: Rasta S: Nija 0 5700 | 0.2307
193 Gharabari 0 | 3600 01457
Gharabari | N:Rasta 1 6200 | 0.6556
199-Danadatada S:Keshaba Chandra Sahu
Oger
201/938 —Bada Atta Gharabari | N:Rasta 4 3500 | 1.7604
S:Chandra Karna oger .
12 plots 10 0000 | 4.0470

—r*f“f‘w Gopy

dherkel
"

M GISTRICT WANAGED

x gSGSC LTD

- BpUR

345

| 3¢
’rfrawﬁl-a}‘w‘ &?d ,/L P’Z'» .{D;O%



346

’ Schedule I Form No.39-A |
slegle
6Ale  :99Qe 9ge ceda  :6de
2l : ARQ 8! oedn aqe : 92
IR A ; 144 &Rl . 6918
oFiQles qin 6 339 QIR QIS AR |
691gIc QI PR
90Q qqe
Q)taIea ghie e |16/8
FQRaR ¥eagINEHA GINERS Gficee casT QIRERQR FOR QAR @AM
- G:0I0290IQ AGUIR Si: 962 QU: FEOINT AIF FYR-29, CAGIR, CAIF/2R/
) 9ER A, AR |20 cage, 509909
f19, QIS 6 QeaIR
)G QoS
AR 629 1
. 3 ZuIQY | oy i
RERa  [Uedl Qg aaga FIIS  [8) 9ACERAIR SREIQ Saad |
¥)6e0 @3 2l
35.15 26.35 3.55 65.05 QR 2022-23 OIQ 624 |

9) QAT AGAT | QIR HIOR 6R6 &° 1355/2022 3971 FI6S O 25.05.2022 63 2069 $RAR9,651E 2I6ea

QB a FOIee A6aIIe QAIaR! |

2B QGNIER AT :30/06/1993
HREI MDY QIR :04/01/1994

Qg1 goml TaiR 6og 00!

Sarat Kumar Meher
Notary, Sonepur




2%

W“ﬁj"ﬁ

2

(&4 ro-

KHATIAN

Mou a=- Padmapur(Tukuda)
Thafia- Manamunda
Thana Number-144

Tshasil- Boudh
Tahasil No. 92
District- Boudh

347

Name of the landloard and Khewat
and Khatian sirial number

odisha Govt.Khewat No.l

1, Khatian Serial No.

16/8

2, Name of the Recorded Tenand
Father's name,Cast and

NAVKIRAN ENTERPRISES PVT LID,
company Director Nirej Kumaxr

Residents Kansal S/0 Ram Abatar Agrawal
Cast-Bania, R/0 Brambachari
Ward No.l6, Bargarh,P.0./P.S.
Dist-Bargarh,pin-768028

3. Satya Rayati*“

4, Demand Water Tax Rent Cess Nistar Cess | Total| S.Progressive
and other payment
cess if any Details

35,15| 26.35| 3455 65405| Dayment from

2022-23ownwar

6. Special Context if any

L]

RRAREARERR

Correct vide order of addl,Tahasildar,

Boudh MC No.1355/2022

BLANK SPAGE FOR STAMPING

Last date of publication - 30.06.,1993
Date of Fixasion of Rent - 04.01,1094
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@~
Sarat Kumar Meher
Notary, Sonepur

348




XS

Tromdnld eopg g prys om0

Khatian Serial No. 16/8

Mou. pa= Padmal:ur ( Tukuda)

bi st=Boudh

Plot No. & Chaka Noe. Kisam & Rent“' Detail description of AXeg Remarks
oféglots Kisam & its Boundary = ACLS Dec HECTSLe -
& 7 ? J i 0 11 12
33 Janijhula Atta N=-Nija(self) : '
' S-Shankar Malik 1] 100 0.4452 Khakha No.16/5
34 Janijhula Sarada anajal N-Nija(seld)
Sechita 2 S-Nija(self) 1 400 0.5666 Khakha No.16/5
35 Janijhula Atta N-Anabadi
S-Nija(self) 1.150 0.,4654 Khakha No.16/5
37 Janijhula Atta N-Anabadi 270 0,1093 Khakha No.1l86/5
O-Nija(self)
@* Janijhula Atta N-Anabadi
S=-Nija(self) 0 250 0.1012 Khakha No.16/5

Sarat Kumar Meher
Notary, Sonepur
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Sarat Kumar Meher
Notary, Sonepur
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eauy_ Fux'nzif |
KHATIAN ‘
| «
Mou za-Padampur (Tukuda) Tghasil- Boudh
P,Se Mangmunda Tahasil No.92 [
P. SQNO¢144 Bist—Boudh
Name of the landloard and khewat odisha Govt.Khewat No.l
and khatian sirial number
1., Khatian sirial No, 16/9
2, Nzme of the Recorded Tenand NAVKIRAN ENTERPRISES PVT.LTD
Father's neame,cast and Company Director Niroj Kumax
Residence Kansdl S/0 Ram Abatar Agrawal,
’ cast-Bania, R/0 Brahmachari
Ward No.l6,Bargarh,P.0./P.S./ ‘
Dist-Bargarh,Pin-=768028
3. Swata Rayati
Water TaxX Rent | Cess Nistar cess Total |S.Progressive
and other payment
4, Lemand ) cess if any Details
. payament from|
5,00| 3,75 0.50 9,25 2022-23 ownwal
e [ —
6§ Spe€ial Context if amu Correct vide order of addl.Tahasildar,
Boudh MC No,2356/2022

BLANK SPACE FOR STAMPING

Last date of publication- 30.06,1993
ate of Fixation of Rent- 04,011994

Sarat Kunﬁﬁg

Notary, Sonepur

Sarat Kumar Meher
Notary, Sonepuf |
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M b
Sarat KUM

Notary, Sonepur

25/05/2022
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2% X

syt No.25]
Kiatian Serial No. 16/9 Mou,a- Padmapur (Tukude)
Plct No. & “haka Ko. Iéisam & Rent Detalls description of Area Rerx ks
of plot Kisam & its Boundary Acrs Dec Hectars
7 8 9 10 11 12
24,7122 Janijhuli Sarada Anajala N- Nija (self) 0 100 0,0405 Khakha No., 1677
Qechita =2 S= Nija (self)
337171 Janimunda . Atta N- Nija(self)
S- Sankar Mglik 0 900 0.3642 Khakha No. 16/7
2 Plot 1 000 0.4047

-

Sarat Kumar %\ef
Notary, Sonepuf

353



- | | 2 1Y h-PR
. , O}gersheetdetalls

Courtmame @ Addl. Tahasildar2, Boud ~_ Casetype: OLR-3(A)
Case no. : 2-43/2021 ) o Cnscgc.lr 20"! )
Case institution date : 29/01/2021

| Mobile No. Mobile No.
Niroj Kumar Kansal |70779606411 Addl Tahasildar Boudh ~ |9040670638
Land Record Details :
nl)lsmc_t ‘ _'I'-.n.l):\silu_ | \l-iljl{_,,:t_—__ - l\lnln'\n ’ l’lol_' i _Transaction Arca_ﬂ__%f@gilﬂvj
Boud Boudha LI Fael 16.6 | 1.7200 ‘Acre
Boud Boudha AR SGlQl 1676 2 19 /U() _ Acre ¥
"Boud Boudha gqqq FRe! 1646 - 4 0.0900 Acre
;Boud Boudha Q99R 096! RIC. 5 0, HOO ‘Acre
iBoud Boudha goga ol 66 7 0.8800 ‘Acre !
Case Action Details : i
T T Adtion il TR & :
“z'ttvlwu ' Date _ ' T ___Iicialls - B '
:5\:_d!11185\011_29/0\ ’M"l.(.az:u_mqi [}1_[_1_0_9___ - |
Perused the petition fi filed by Navkiran Enter Prises Pvi. Ltd through |
! ‘ Niraj Kumar Kansal S‘o- Ram Awatar Agrawalla . . Al- baragarh . P.S- Baragarh '
i ‘District- Baragarh regurding conversion of the casc Jand to Gharabari Kissam L/S -
s B(AToNOLR Act 1960 in the 1bmc~ land scheduted :
Register the case, I
1 '
; : - Send the application 10 the R.1. Dahya lor submission of detailed ;
iCase 129:01/202 1 ,anulrv report alongwith Sketch Map showing all particulars (vu Boundary of land, !
i orwardcd approac 1 Road cle.). I the said land is suitable for conversion, issue proddmdtlon
!. linviting abjeclion. if any fron: genéral public and collect the conversion fees lowards ,
: lpremium & ground reat as per preseribed Govt. .1ppr0\ ed raic vide R&DM Depti. !
Notilication No. 9207 dt. 20.03.2017 from the applicant. :
i i ‘ Put up alter receipl of the enquiry report from R.1. Dahya
]
/ i
i i

Add! h{mn

e e

! : ‘Boudh

L—_— = e i iE— —_ o hm mm—— e s e e e 5 i W e
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Cases details:

Order Sheet details

Court name: Addl. Tahasildar 2, Boudh Case type: OLR- 8(A)

Case No. 2-43/2021
Case institution date: 29.01.2021

Case year: 2021

Mobile No. Mobile No.
Niroj Kumar Kansal 7077966411 Addl.Tahasildar Boudh 9040670638
Land Record Details:
District | Tahasil Village Khatiyan Plot Transaction Unit
: Area
Boud Boudha | Padmapur-Tukuda 16/6 1 1.7200 Acre
Boud Boudha Padmapur-Tukuda 16/6 2 3.9700 Acre
Boud Boudha Padmapur-Tukuda 16/6 4 0.0500 Acre
Boud Boudha Padmapur-Tukuda 16/6 S 0.3400 Acre
Boud Boudha Padmapur-Tukuda 16/6 7 0.8800 Acre
Case Action Details:
Action Action date Details
Admission | 29/01/2021 Case institution
Perused the petition filed by Navkiran Enter Prises Pvt. Ltd. through
Niraj kumar Kansal S/o~ Ram Awatar Agrawalla, At-Baragarh, P.S-
Baragarh, District-Baragarh regarding conversion of the case land to
Gharabari kissam U/S 8{A} of OLR Act, 1960 in the above land
scheduled
Register the case.
Case 29/01/2021
Forwarded Send the application to the R.I. Dahya for submission of detailed

enquiry report alongwith Sketch Map showing all particulars
(viz.Boundary of land, approach Road etc). If the said land is suitable
for conversion, issue proclamation inviting objection, if any from
general public and collect the conversion fees towards premium &
ground rent as per prescribed Govt. approved rate vide R & DM
Deptt.Notification N0.9207 dt.20.03.2017 from the applicant.

Put up after receipt of the enquiry report frdr"n R.l.Dahya

. (Dictd.}
Sd/29.01.2021
Addl. Tahasildar,
Boudh

Trenitabed Copg ahented .

A

¢ DISt RICT MENAG
s csc LT
BOUDH

£8

(3¢
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,3 ] F Case is taken up today.

R.I. Dahya has submitted the enquiry report on the OLR-8(A) Case
No.43/2021 vide his Letter No.29 dated. 3.3.2021. Itis revealed from the enquiry report
of the RJ. Dahya that the case land stands recorded in the name of Navkiran
enterprises Pvt. Ltd. Through Director Nirpj Kumar Kansal S/O Ramavtar Agrawall2,
Caste:Manwadi, \Vard No.16,Bargarh,PO/Pé/Disl.Bargarh having an Area of Ac.7.000
Decl. relating to Khata No.16/6, of Mouza Padmapur tukuda and has applied for
conversion of Agriculture land to Non-Agricultural land. Plot wise area are placed below.

Mouza Knata No. | Flot No. | Kissam Arealin acre)
1 S.1-4 1.720
padmapur Tukuda 16/6 2 Do 3.970
4 Do 0.040 5
S | Aua 0.340
7 | do 0.880
Total 7.000 |

The above Agricultural land covers the following points.
1. The proposed conversion land does rot obstruct natural water scurces and the
passage of man anmimal end agricultural implements.
2.. It does not cause any inconvenience of difficully to the neighboring land ovmer.

3. Itis asceriained that the applicant applied the above land to convert non agricultural
land for functioning of  Rice mill and it is not affect the normal egriculturel operation in

neighborhood plots.

4 The applied plot is more than 500 meters from National High Ways-57 and it is
found that Village Road is availablz to suit land, 4

5 An amount of Rs.700000/~ towards premium and G.R. of Rs.7000/~ vaill be collected
from the applicant after due approval from the Competent Authority. -

The Sub-Collector is empowered to approve the conversion aof Agricuitural
land to homestead land covering more than Ac.0.25 Dec. of land as per G.0.N0.9781
Dt.23.03.2017 of R & DM Dept..Odisha.

Hence the Case Record .is submitted to the Sub-Collector, Boudh for kind
approval.
( Dtd.)

Addl.Ta aéilm
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Iy The case record Is taken up today.
o Y Perused the endorsement dated 18.03.2021 of

| Addl.Tehasildar, Boudh  wherein he has recummended the proposal'

lfor conversion: of land. to Gharabarl as per B (A) of OLRAct.

i ; Perused the case record.One Navkiran Enterprises Pvt,
i L1d, through Director, Niraj Kumar. Kansal Sfo Ram Abatar
jAgrawaﬂa ‘Caste: :Marwad), Ward No. 16, Bargarh PO/PS/ Dist;
Bargarh has applied for tonversion of land to non agriculture
| purpose 'as .per VSection-B-‘(A) of OLR Act pertaining to Khata
. N0:16/6 Thaka Plot No. 1,2,4,5, and 7 having Area Ac.7.000 of
. ‘Mouza: Radmapur Tukuda under Boudh Tahasil . From the 'case:

record it'ss reveaied that the case land is suitable for copversion as
per the provision contained under Government guidelines. TheI
| Tahasildar, Boudh has méntioned-that theproposed conversion does
lmt ‘Dbstruct natural water Sources, any mCOriventence of difficulty to
|the neighboring land owners and also it does not affect the normal
.;;agncutnwal operation in neighborhood plots.
- In pursuance of Clause (3-a) of section-2 of the Odisha |
iLand ‘Reforms Act, 1960 (Odisha Act 16 of 1960) read with of
Notlfcataon No. 25303 dated 12.08.2016 7 and No.. 9781 dated
123 03.2017 of :Revenue & Disaster Management Department,
J ' Odisha, “Bhubaneswar the proposal - submitted by the
»Addl Tahasildar, Boudh for conversion of'land to non-agricultural
§ purpose on dated 18,03.2021 is hereby approved Return the case

‘record to lower-Court. -~

! Tk (Dictated)
|
1

g Sub-Collector™"® |

¢ Boudh,
.31.1” L U]U"(_((}i

l}udh
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Cose is-token up today.
NN, ‘
lkk"t%‘?ﬂ‘l :

1
Perused the orders dtd 25.3.2021 of Sub-Colléctor, Boudk |

regarding conversion of Agriculturol Lond to non-Agricultural purpose. The !
, Sub-Coliector, Boudh hos opproved the propasal of OLR Case No.43/202i |
| pertoining to  Khata No.196, having an are;: of 'A’c.7:.5000 Decl. of Mouza Padmapur
' tukudo ,PS:Manamunda,Dist.Boudh. Hence, the applicant is directed.to depasit

i the Govr. dues os required for conversion of Agricultural Land to aon-
. Agricufturol purpose by 31.03.2021.

(Dicgd.)
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This Casc is taken up today. '

The nH"OM hag l}lcposited the Govt. Revenue as per the following demand fixed by the
R1,Dahya from the applicant Navkiran Enterprises Pvt.Ltd. through Nirojkumar kansal
$/0 Ram Avtar Agrawalla Caste: Marwadi, Vill:Bargarh, PS.Bargarh, Dist.Bargarh
towards conversion of Agricultural land to non Agricultural land vide OLR 8(A)-Case

No.43/2021.

[ nit Amount MR No/Date
| Premium 7,00,000.00 0043971/269
Ground Rent 7,000.00 Dt31.3.2021

D/F 500.00
| Total 707500.00

Gane through the Case. The case land stands recorded in the name of
Navkiran Enterprises Pvt.Ltd. through Nirojkumnar kansal S/0 Ram Avtar Agrawalla
,Caste:marwadi, Vill:Bargarh, PS.bargarh, Dist.Bargarh in the following Land Schedule of
Mouza Padmpur Tukuda.

Name of the R.T. Khata | PlotNo | Kissam | Totalarca to
No. converted
Navkiran Enterpriscs Pyve.Led, i SJ-i 1.720
through Nirofkumar Kensal 2 S§)-11 3.970
16/6 4 S)-i 0.090
S Atta 0.340
7 Alla 0.880
Total 7.000

In view of the above, the applicant has fulfilled all the terms and condition, the case is
allowed in favour of the applicant for conversion as per G.0.N0.9781 dated 23.03.17 of

Govt in R & DM Deptt. Odisha.
ORDER IN ORIVA VERSION
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lence, the Record Keeper is directed to correct the ROR and issue intimation slip to

the R.i concerned accordingly.
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SI.No. of Office not as l
Order & Order of the Officer & Signature to action
Date taken on
order & date
31.03.2021 | This case is taken up today,

The applicant has deposited the Govt. Revenue as per the following demand
fixed by the R.,Dahya from the applicant Navkiran Enter Prises Pvt.ltd
through Niroj kumar Kansal 5/o—Ram Avtar Agrawalla, Caste:Marwadi,
Vill:Bargarh, PS:Bargarh, Dist.Bargarh towards conversion of Agricultural land
to non Agricultural land vide OLR 8(A)-Case No0.43/2021.

Unit I Amount MR No./Date
Premium 7,00,000.00 0043971/269
Ground Rent | 7,000.00 Dt.31.3.2021
D/F 500.00

Total 707500.00

Gone through the Case. The case land stands recorded in the name of

Navkiran Enter Prises Pvt.Ltd through Niroj kumar Kansal S/o— Ram Avtar
Agrawalla, Caste:Marwadi, Vill:Bargarh, PS.Bargarh, Dist.Bargarh in the
following Land Schedule of Mouza Padmpur- Tukuda.

Name of the R.T Khata Plot | Kissam | Total area
No. No. to

converted
Navkiran Enter Prises 1 Sl 1.720
Pvt. Ltd through Niroj | 16/6 2 SJ-1t 3.970
kumar Kansal 4 SJ-l 0.090
S Atta 0.340
7 Atta 0.880
Total 7.000

In view of the above, the applicant has fulfilled all the terms and condition,
the case is allowed in favour of the applicant for conversion as per
G.0.No.9781 dated 23.03.17 of Govt. in R & DM Deptt.Odisha.

ORDER IN ORIYA VERSION

Mouza: Padmapur-Tukuda, Khata No.16/6, Plot No. as mentioned above,
Kissam: as mentioned above, Area: Ac.7.000 has been corrected in the name
of Navkiran Enter Prises Pvt. Ltd., Niroj kumar Kansal, S/o— Ram Avatar
Agrawalla, Vill:Bargarh, PS:Bargarh, Dist:Bargarh and the kissam of the land
converted into Kissam Gharabari.

Hence, the Record Keeper is directed to correct the ROR and issue intimation
slip to the R.I concerned accordingly.

(Dictd.)
Sd/ 31.03.2021
Add|. Tahasildar, Boudh
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#351 ANNEXVRE.

Sarat Kumar Mehet
Notary, Sonepuf
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Invoice No. 22 Dated 31-Aug-24

ANNE svge -1

Ref. No.
CENTRE FOR GROUND WATER SOLUTION
New Shiv Mandir, Ramnagar Kadma Road Kadma No.2
Ps-Katkamdag, Hazaribag
GSTIN/UIN: 20GUHPS7742L123
State Name : Jharkhand, Code : 20
E-Mail ; cgws7787@gmail.com
Tax Invoice
Party : NAVKIRAN ENTERPRISES PRIVATE LIMITED
Plot No.4 Khata No.16/4 Padampur Tukuda
Naupali Manamunda Boudh 762018
GSTINUIN : 21AAHCN2510N1Z20
State Name : Odisha, Code : 21
Place of Supply : Odisha
S Description of Goods HSN/SAC Quantity Rate per Amount
No.
1| Electromagnatic Flow Meter 90261010 1 Nos| 34,000.00| Nos 34,000.00
32MM
Igst 6,120.00
Total 1 Nos ¥ 40,120.00
Amount Chargeable (in words) E &OE
INR Forty Thousand One Hundred Twenty Only
HSN/SAC Taxable IGST Total
Value Rate « Amount Tax Amount
90261010 34,000.00 18% 6,120.00 6,120.00
Total 34,000.00 6,120.00 6,120.00

Tax Amount (in words) : INR Six Thousand One Hundred Twenty Only

Company's Bank Details

Bank Name
Alc No.

Declaration

We declare that this invoice shows the actual price of

: Bank of India
. 587820110000190
Branch & IFS Code: RAMNAGAR & BKID0005878

the goods described and that all particulars are true and

correct.

This is a Computer Generated Invoice

arat Kumar Mehser
s Notary, Sonepyt

for CENTRE FOR GROUND WATER SOLUTION

Authoffsed Signatory
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Sarat Kumaf Meher
Notary, Sonepur
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